Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: NOVEX PRIVATE LIMITED Date of Commencement of Liquidation: 27-09-2019; List of Stakeholders as on Date: 28-02-2021; Name of IP: Mr. Ranjan Chakraborti; Last 5 digitof
registration number: 11618

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid 271333 0 NA
insolvency
resolution

process costs

2 Liquidation costs 1167923 NA
incurred till date

3 Secured financial 0 0 0 0 0 0 0 Annexure 3
creditors

4 Unsecured 0 0 0 0 0 0 0 Annexure 4
financial creditors

5 Operational 0 0 42 11640872 0 0 0 Annexure 5
creditors
(Workmen)

6 Operational 0 0 1 384496 0 0 0 Annexure 6
creditors
(Employees)

7 Operational 0 0 0 0 0 0 0 Annexure 7
creditors
(Government
Dues)

8 Operational 7 1564034 7 1564034 0 0 0 Annexure 8
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other 2 7215531 3 9291986 0 0 0 Annexure 9
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

Total 9 8779565 50 24320644 (0] (0] (0]



https://ibbi.gov.in//uploads/claims/2021-03-19 04:54:27-d424a6c2f48def9c666ce7603ee86237.pdf
https://ibbi.gov.in//uploads/claims/2021-03-19 04:54:27-b8040899d2c9d4277ed24f68b7e15a43.pdf
http://www.tcpdf.org

